CORRIGENDUM TO FORM G PUBLISHED ON 7™ APRIL 2026

This corrigendum is issued with reference to the Form G (invitation for Expression of
Interest) published on 67.04.2026 in Financial Express and Business standard, in connection
with the Corporate insolvency Resslution Procass {CIRP) of Decolight Ceramics Limited.
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SR NG PARTICULARS EXISTING DATE REVISED BATE
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iged. This corrigendum shouid be read in
7% April 2026 in Business standard and

Vikash Gautamchand Jain
Decolight Ceramics Limited
IBBV/IPA-O01/IP-P003354/2017-18/10612

204, Wall Street-1,

Near Gujarat College,
Efiisbridge, Ahmedabad - 380 006
AFA Valid Till: 30.06.2027

Date: 21.04.2026, Place: Ahmedabad




